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Notes of the .Registry Sheet No. 7 Orders of the Tribunal 

/ 07.10.2009 
Hon'ble Mr. Justice A.K. Yog, Member (J) 

Copy of Counter Affidavit was filed in 
the Registry on 30.09.2005 after serving a 
copy of it to the counsel for the Applicant 
on 30.9.2009. No Rejoinder Affidavit has 
been filed. Learned counsel for the 
Applicant prays for and is allowed 2 weeks 
time to file Rejoinder subject to payment of 
Rs.1000 / - as cost. 

List on 15.12.2009 alongwith office 
report regarding filing of rejoinder. If Cost is 
not paid, Rejoinder Affidavit shall not be 
treated and accepted on record. 
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